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(b)y if so, the details thereof; and

(¢) thestepsinitiated by Government to arrest this trend and increase the enrolment
of SC/STs in higher education?

THE MINISTER OF HUMANRESOURCE DEVELOPMENT (SHRIMATT SMRITI
ZUBIN IRANTI): (a) and (b) As per the provisional report of the All India Survey on Higher
Education, the Gross Enrolment Ratio (GER) in Higher education (calculated for the age
group of 18-23 years) in the cotuntry during 2011-12 1s 20.4 for all categonies; 14.5 for
Scheduled Castes and 10.8 for Scheduled Tribes.

(¢) In the higher education sector, reservation is being provided to the Scheduled
Castes, the Scheduled Tribes and the Other Backward Classes under the Central Educational
Institutions (Reservations in Admission) Act, 2006. In order to encourage students of SC/
ST/lower income groups for pursuing higher education, the Government has introduced

scholarship programmes for them to supplement the cost of education.

The National Mission on Education through Information and Communication
Technology has been envisaged as a Centrally Sponsored Scheme with the objective of
making the best use of NMEICT with the purpose of identification and nurturing of talent
and life-long learning as well as extending the education facility to a larger section of

people.

During the Twelfth Five Year Plan, a new scheme called the Rashtriya Uchchatar
Shiksha Abhiyan (RUSA) has been launched which aims to achieve equity, access and

excellence in higher education through assistance to State universities.
Allocation to States under SSA

T18. DR. BHUSHAN LATL JANGDE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether allocations made under Sarva Shiksha Abhiyvan (SSA) are different

for each State;

(by whether it is a fact that allocation to Uttar Pradesh, Assam and Odisha is higher
than other States;

(¢) whether it is also a fact that the allocation to Chhattisgarh is less than other
States as a result thereof it is difficult to provide salary and allowances to teaching staft;

and

(dy the details of allocations made to the different States under Sarva Shiksha
Abhiyan?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATT SMRITI
ZUBIN IRANI): (a) to (d) Yes Sir, the allocations under Sarva Shiksha Abhivan (SSA)
are based on individual State's Annual Work Plan & Budgets (AWP&RB), based on their
requirements and appraisal/ approval by Government of India and therefore varies from
State to State. During the year 2013-14, Central share of T 766.99 crore was released to SSA
Chhattisgarh, and the Central share allocation for 2014-15 is ¥ 820.73 crore. The details
of Central funds released to States under SSA during 2013-14 is given in the Statement.

Statement
The details of central funds released to States under SS4 during 2013-14
(X in lakh)
SL No.  States/UTs Central share funds

released during
2013-14 under

SSA
1 2 3
L. Andaman and Nicobar Islands 61235
2. Andhra Pradesh 17472539
3. Arunachal Pradesh 19261.85
4. Assam 131820.73
5. Bihar 261013.11
6. Chandigarh 3008.76
7. Chhattisgarh 76699.56
8. Dadra and Nagar Haveli 927.19
9. Daman and Diu 145.54
10. Delhi 8322.82
11. Goa 1332.80
12. Gujarat 80559.63
13. Haryana 35088.41
14. Himachal Pradesh 1145230
15. Jammu and Kashmir 8914350
lé. Jharkhand 45010.71

17. Kamnataka 6537133
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1 2 3

18. Kerala 20799.75
19. Lakshadweep 0.00
20. Madhya Pradesh 200408.56
21. Maharashtra 65653.65
22. Manipur 13193.93
23, Meghalaya 2833996
24 Mizoram 10657.69
25. Nagaland 15803.02
26. Odisha 73956.08
27. Puducherry 522.02
28. Punjab 38323.72
29. Rajasthan 242488.70
30. Sikkim 4195.08
3L Tamil Nadu 96827.48
32. Tripura 15991.10
33. Uttar Pradesh 466698.02
34. Uttarakhand 22043.16
3s5. West Bengal 153196.42

Donation and capitation fees in higher education

19. DR. V. MAITREYAN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether stiff competition exists in Government institutions due to lesser number
of seats and heavy donation and capitation fees collected either directly or indirectly, in

case of private institutions for higher education;

(b) 1ifso, the details thereof and the steps taken to curb this donation and capitation
fee menace in private educational institutions; and

(¢) the plans devised and the manner in which Government proposes to provide

higher education in all deserving cases?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATT
SMRITI ZUBIN IRANI): (a) Seats in the Government Institutions are less as compared



